National Company Law Tribunal

Allahabad Bench
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 06.11.2017

NAME OF THE COMPANY: '\Im‘c\ ?nh es Pv4 L4 VS, ReocC

SECTION OF THE COMPANIES ACT/I & B CODE: 252 of +he C(ompariex Act of 2013

Sl. NO. Name Designation Hepresentatmn Si nature
1. ¢ And ) Copp G ¢ ed ( i;} @V

2. LS Moniea Alamelg }pf:’E f;l ;
EfH{fupLLL ; I
3 Klihng Lov Vya Aaly ﬁ‘c::nc'_ | / sy

_—

CA No. 146/ALD/2017

Sri Amit Gupta along with Monica Nanda, PCS for the petitioner. A copy of
this order has already been served to the ROC, Kanpur as well as to the
Bankers of the deregistered Company. Sri Krishna Dev Vyas, C.G.S.C. seeks
time to file reply to the petition. The PCS representing the petitioner drew our
attention and press for interim relief to be granted. However, grant of such
relief can be considered after knowing the stand of the Central Govt. through
the office of ROC, Kanpur.
The matter be listed on 22™ November, 2017.

Date: 06/11/2017 H.P. Chaturvedi, MémBer(Judicial)~.
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